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2 6 ocT 2020
BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL AT

PUNE (WZl
ORtctNAL AppLtCATtON NO.:57 OF 2016

APPLICANT- Kirti Desai AND OTHERS.

V/S
RESPONDENT- Gollector Valsad &ORS

SUB.: A for fil inq ort Behalf of GPCB Resn

l, N. M. Tabhani, Deputy chief Environmental Engineer, having
my office at-Gujarat Pollution Control Board presentty at Gandhinagar
Gujarat, do hereby solemnly affirm and state as under:-

1' lt is respectfully submit that Pursuant to the vide order dated-

12'10'2020 in para- 7, Hon. National Green Tribunal directed that

"Further progress report must be submitted before this tribunat

by filing an affidavit and all concerned before the date of listing.,,

2' lt is respectfully submitted that as per the above direction the

board Regionar office, Vapi has carried out survey on dated-

16-10.2020 regarding disposal of sewage/domestic ww in to
natural water bodies and management and treatment of sorid

waste generated.

3' lt is respectfully submitted that the Survey report dated-l 6.10.ZOZO

are true and correct to their respective originals and same is
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here with as per Annexure -1.
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4' lt is respectfully submitted that Gujarat pollution controt Board

has issued Notice of Directions dated 22t10t2020 under section

33A of The Water (Prevention and Control of pollution) Act, 1gl4
in context with the survey report dated-l6.1 o.2o2o and same is
enclosed here with as per Annexure _2.

5. I say that I have read and understood the contents of the

lnspection Report and the same are true and correct to the best of
my knowledge and berief as derived from the records of the

Respondent, no part thereof is false and nothing material has been

concealed therefrom.

solemnly affirmed Gandhinagar on this _fr^uof october,
2020
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Survey Report regarding NGT OA No.57/2016 order dated 12/10/2020

Survey regarding NGT OA No.57/2016 order dated 12/10/2020 for disposal of sewage/domestic w/w into
natural water bodies and management and treatment of solid waste generated is carried out in presence of Mr.
Sanjay Jha (Hydraulic Engg-Ngarapalika Vapi) and Mr. Chetansing Parmar (Sanitary Inspector – Nagarpalika Vapi)
on dated 16th Oct,2020. Point wise observation is as under.

Site for proposed solid waste treatment facility has been visited. At present generated solid from the
area under jurisdiction of Vapi Nagarpalika is being collected and segregated. Out of total collected solid waste 65-
70% segregated waste is transferred to MRF (material recovery facility) Centre in 10 different categories and used
to sell to registered recycler and rest of the solid waste is being dumped at the solid waste site. it has developed
temporary MRF centre and operated manually. Site development is under process for the scientific treatment of
collected solid waste at survey No.13,114,115,116 & 128 at vill: chandor, Ta-Pardi, Dist-Valsad, Vapi. During
inspection dumping is found going on and segregation of waste is carried out manually. No any Fancing to the
boundary of the site is provided yet.

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI.
Original Application No. 57/2016(WZ) ( M.A. No. 64/2018)

Sr. No. Query Reply

2.1 There is no proper
management of untreated
water/sewage water and
same is discharged into
the water bodies
contaminating the ground
water.

1. Vapi Municipality has no Industrial zone, so all the Sewage
discharge is domestic.
2. Tender for “In Situ Remedial measures" has been done by Vapi
Municipality and work order is given on 16/10/2020. for In Situ
Remedial measures & it will be done at all the discharge point. Work
order is attached herewith.
3. Sewage treatment plant of capacity 14 MLD and 29.5 MLD are
being made by GUDC for Vapi Municipality. @45% civil work for
14MLD STP has been done and electro-mechanical work is still to be
done.

2.2 Drinkable water is not
available.

Vapi Municipality supply water to all the Domestic and Commercial
users in the jurisdiction of Vapi Municipality.

3.1 What will be the method
of supply of drinkable
water amid this period.

Vapi Municipality supply water @25 MLD to 27 MLD to all the
Domestic and Commercial users through pipe network after treating in
Water treatment plant.

4.1 The total number of
drains where
untreated/sewage water is
being discharged in the
lake or river bodies.

During survey carried out with members of Nagarpalika, total 7
stretches are found out wherein untreated/sewage w/w is being
discharged. From each point sample has been carried out and detail of
sampling point with photographs are attached herewith.

4.2 Total number of STPs
installed there.

1. STP-1 (14MLD): During inspection civil work of STP is found
completed @45% and electro-mechanical work is still to be
done and as per person contacted informed it will be completed
by March’2021.

2. Land has been allocated for another 29.5MLD capacity STP by
collector vide letter dated 05/06/2020. During inspection only
open land observed and also no any boundary/fancing has been
done. By vapi municipality time limit to complete work has

ANNEXURE-1
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been given by GUDC and i.e September 2022.

4.3 Quantity of water being
used by the residents in
the city.

Vapi Municipality supply water @25 MLD to 27 MLD to all the
Domestic and Commercial users by treating in Water treatment plant.

4.4 Total capacity to treat the
water.

Vapi Municipality is having 35.5 MLD Water treatment plant.

4.5 The gap between the use
and capacity to treat.

Hence there is no STP is in operation, the gap between generation of
w/w and treatment is @22 MLD, as quantity of sewage generation is
22MLD. For the treatment of generated domestic w/w work order has
been given for In-Situ remedial treatment method.

4.6 Future planning of the
municipality to meet out
the gap and make proper
arrangements for
treatment of the water.

1. Vapi Municipality has given work order to M/s Gujarat Eco-
Micro Bio- Technology Ltd., Vadodara dated 16/10/2020 for
In-Situ-Remedial Measures at all the discharge points.

2. Vapi Municipality has proposed two STPs with capacities of
14MLD and 29.5MLD.

4.7 Action taken against the
polluters who are
discharging the water,
sewage and untreated
water into the river/water
bodies and causing water
pollution and
contaminating the
underground water.

There is no any industrial Zone in the jurisdiction of Vapi
Municipality. At present generated domestic w/w is being directly
discharged into natural water body and samples are collected from the
discharging points identified during survey.

4.8 There should be no
discharge of
untreated/sewage water
into the water bodies or
in the open space.

Untreated domestic waste water will be discharged after treating waste
water by “In Situ Remedies " method at  all the discharge points and
work order to M/s Gujarat Eco-Micro Bio- Technology Ltd., Vadodara
dated 16/10/2020 has been made for the same.

5.1 Total quantity of waste
generated

Total Quantity of waste generated in Vapi Municipality is @50 TPD.

5.2 Total quantity of
segregation,
transportation and
availability of land.

Quantity of segregation Waste: In Vapi Municipality @65 % to
70 % of generated waste is being Segregated at Source, collected
and transferred to Agency i.e involve into Material Recovery
Facility (MRF Centre) and the waste is shorting in 10 different
categories and then sent to registered recycler.

Transportation: generated solid waste is collected and
transferred at the solid waste site through dedicated 33nos. of
closed vehicle having GPS tracking system.

100 % Door to door solid waste collection facility is furnished
in Vapi Municipality area.

Availability of land : Vapi Municipality having Solid Waste site at
Survey No.113,114,115,116 & 128 at Chandor Village Ta- Pardi.
Total land area allotted for solid waste treatment facility is
31472m2.
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5.3 Total quantity of disposal The Quantity of waste collected, segregated and disposed is @130000
Ton. (Legacy Waste). The Site development as per Swachh Bharat
Mission, urban-Gujarat,  Detail project report (DPR) in consideration
of Solid waste Management rules 2016 is prepared & work order is
issued by Vapi Nagarpalika dated 23/09/2020. Hence the processing of
Wet waste found not in operation & site is vacated for development
and shall be operated after 30/06/2021. After the completion of
Construction work of 100 TPD waste to compost plant. At present, The
100kg/day OWC machine is found in operation for vegetable based wet
waste.

DPR Items : Compound Wall, Security Cabin, Parking Shed, Weigh
Bridge, Internal RCC Surrounding Road, Water Bore, MRF Collection
and shorting shed, Platform Weight Scale, Fresh Waste Receiving and
Processing Shed, Fresh Bio degradable composting windrows roof,
Processed Material Storage room, UG water Storage tank, Electrical
Installation Control Panel Room, Fire Hidden System, Administration
Building, Wire Draw Fencing Over Compound Wall, High Mast Tower
and CCTV Camera, JCB Skid Steer Loader for the work, Leachate
collection system, Plastic densification unit.

5.4 Manner of disposal At present the site is under construction so waste processing facility is
Processed as.
Sr.
N
o.

Types of
Waste

Waste
Generat
ed
(TPD)

Processe
d
Facility

Disposal/Treatm
ent

Manner

1 Wet
Waste

26 100 Kg
waste for
composti
ng
(OWC
machine)

At present only
100 Kg wet
waste is being
processed and
rest of the waste
is being dumped
at the site.

Dumpsit
e

2 Dry
Waste

23 Material
Recovery
Facility
Centre

Sent to MRF
centre and ten
sold out to
registered
recycler.

Dry
waste at
MRF
segregate
d in 10
different
categorie
s and
disposed
for
recycling
process.

Note:  Vapi Municipality has invited a tender for installation of
100TPD waste to compost plant for the processing of wet
waste.
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5.5 If it is in the form of
compost, quality of sale
of the compost are
transferred from one
place to another with
receipt of the sale or
transfer note.

At present, Composting is not being carried out at the site and
dumped at the site as site is under development for the treatment of
collected solid waste in scientific manner.

5.6 Quantity of the compost,
if any prepared.

During inspection @500kg compost has been observed stored within
premises and @950T of compost has been used as manure in
Municipality gardens. record of manure usage is also maintained &
attachment is enclosed.

5.7 Further the plant is
functional at present or
not.

During inspection:
Material Recovery Facility (MRF Centre) is found in
operation.
OWC 100 kg/d is found operational for vegetable wet waste.
Vermi Compost plant is found demolished for further
Development and installation of 100 TPD waste to compost
plant.

5.8 As reported by the
authorities at present the
plant is not functional.

During inspection OWC 100 kg/d is found operational for wet
waste and Material Recovery Facility (MRF Centre) is found
in operation. Vermi Compost plant is found demolished for
further Site Development and installation of 100 TPD waste to
compost plant.

6.1 To take remedial
measures for supply of
water person residing in
the village.

GIDC Notified area is serving fresh drinking water to the persons
residing in the villages.

7.1 Progress report must be
submitted before this
Tribunal by filling an
affidavit and all
concerned before the date
of listing.

-

7.2 Several industries
working has no ETPs or
STPs and untreated
sewage water is also been
discharged.

No Industrial sector/zone in Vapi Municipality jurisdiction hence, so
no need of ETP.

8.1 Total generation in the
city and capacity to treat
water.

Total Generation of sewerage is @19 MLD to 22 MLD and future
capacity of Treating sewerage is 14 MLD + 29.5 MLD = 43.5 MLD
shall be install in considering future development.

8.2 Discharge of
sewage/untreated water
into the open land or
anywhere else or in the
municipal corporation by

No, Not Any
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industries.

8.3 Total number of drains
discharging the water
with specific point of
generation should be
provided.

During survey total 7 Number of drain is observed.
1.Namdha Kalakda
2.Chala Patel Faliya
3. Sulpad Khanki
4. Jalaram Mandir at National Highway
5. Dungra BilKhadi near Hotel Descent
6. Dungra Baramdev temple.
7. Haria Park

Solid waste site has been visited along with temporary MRF centre and photographs of are attached
herewith:

Solid waste site OWC 100 kg/d Plant

MRF facility operated manually

428



Domestic waste water outfall samples are collected being discharged into natural water bodies without
any treatment from the following locations during the survey. The details with observations of sampling
points including photographs and latitude & longitude are as under.

1. Domestic w/w outfall at Namdha Kalakada (Latitude:20̊22̍51.17N̎, Longitude:72̊53̍37.81E̎)

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish and pH is found neutral in character. Septic odour is sensed from the out
fall and discharge flow into River Damanganga is found approx. 0.064m3/s.

2. Domestic w/w outfall at Patel faliya at Chala (Latitude:20̊23̍48.41̎N, Longitude:72̊537̍.03E̎).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish ting and pH is found neutral in character. Septic odour is sensed from the
out fall and discharge flow into River Damanganga is found approx. 0.048m3/s.

3. Domestic w/w outfall Nr. Jalaram Mandir at NH-8 (Latitude:20̊23̍48.41N̎, Longitude:72̊53̍7.03̎E).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish ting and pH is found neutral in character. Septic odour is sensed from the
out fall and discharge flow into River Kolak through Bil, Khadi is found approx. 0.026m3/s.
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4. Domestic w/w outfall Nr. Sulpad Pumping station (Latitude:20̊21̍1.86N̎, Longitude:72̊55̍13.82̎E).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found light Grayish and pH is found neutral in character. Septic odour is sensed from the
out fall and discharge flow into River Damanganga is found approx. 0.016m3/s.

5. Domestic w/w outfall into Bil khadi  nr. Hotel Decent , Degam Road ,Dungri faliya
(Latitude:20̊217̍.80N̎, Longitude:72̊56̍36.62̎E).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish and pH is found neutral in character. Septic odour is sensed from the out
fall and discharge flow into River Kolak through Bil, Khadi is found approx. 0.040m3/s.

430



6. Domestic w/w outfall Nr. Baramdev Temple, Selvas road, Dungra (Latitude:201̊9̍43.65N̎,
Longitude:72̊57̍16.01̎E).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish and pH is found neutral in character. Septic odour is sensed from the out
fall and discharge flow into River Damanganga is found approx. 0.014m3/s.

7. Domestic w/w outfall Nr. Pumping station at Haria park (Latitude:20̊192̍4.08̎N,
Longitude:72̊56̍1.84̎E).

During inspection, waste water sample is collected from the above point to check the quality. Color of
the sample is found Grayish and pH is found neutral in character. Septic odour is sensed from the out
fall and discharge flow into River Damanganga is found approx. 0.017m3/s.

Date: 16/10/2020
Place: Vapi

-sd/- -sd/-
M. B. Desai C. C. Patel

AEE SO
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ANNEXURE-1 

 

 

   Chief Officer 

Vapi Nagarpalika 

 

 

JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad. 

Office      :      (0260) 2463378 

                        (0260) 2462803 

Fire Station-(0260) 2460100 

O[1F G\P        o      (0260) 2462300 

RLO VMlO;Zv Chief Officer 

(O) – (0260) 2462301 

5|D]Bv President 

(O) – (0260) 2461402 

HFPG\P o  VFPXFPqJXLPq D[,qZ_Z_vZ_Z!                                                                 TFP   07/10/2020 

SR 

NO 

DESCREPTION WORK COMPLETION 

DATE 

REMARKS 

1 Chandor dumping 

Site-survey no-113 

 to 116 and  128 at 

chandor vapi 

May-2021 

Site Operational date 

-July 2021 

1) MSW site work-  Work Order Given for 

Developement of Solid waste site. 

  Work started and Completed up to 10% .  

2 STP-1(14 MLD ) 

SURVEYNO-132/1 

March - 2021 WORK IN  PROGREES  

BY M/S-KHILARI CONSTRUCTION, MUMBAI 

Completed up to 45 %. 

3 STP-2(29.53 MLD ) 

SURVEY NO-213 

September - 2022 CONFORMATION LETTER  

FROM COLLECTOR 

PATRA KRAMANK; CB/LND/ 

VASHI416/2020.D-03/02/2020. 

Revised DPR Under preparation 

4 UNDER GROUND 

DRAINAGE(PHASE-1) 

WORK COMPLETED   -------- 

5 UNDER GROUND 

DRAINAGE(PHASE-2) 

JULY-2021   WORK IN IN PROGRESS  

M/S-GUJRAT CONSTRUCTION, MEHSANA 

Due to Covid 19 work will extended up to 

JULY - 2021  
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This document is translated
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Vapi Nagarpalika  

Action Plan of  Solid Waste Management rules 2016  

 

Sr.No Matter Proceedings currently underway By when the operation will 

be completed 

1 Door to door collection of 

solid waste 
100% door to door collection  --- 

2 At source segregation of 

solid waste into dry and wet 

waste 

Currently 50% to 65% source 

segregation is being done. 

Time to complete 100% 

source segregation in the 

ward 31/12/2020 

3 Materials Recovery Facility 

(M.R.F.) 
Vapi Municipality's Materials Recovery 

Facility (M.R.F.) has been running 

since 2018. 

  --- 

4 Solid waste processing According to the Solid Waste DPR, 

the processing is closed as site 

development is in progress.   

30/06/2021 

5 Disposal of currently lying 

legacy waste 

The fallen legacy waste has been 

tendered and the opening date of the 

tender is 12.10.2020 

31/12/2022 for 

completion of Legacy 

Waste (Bio Remediation) 

6 Compound Wall According to Solid Waste DPR, tender 

float and work order has been issued 

for compound wall. 

30/06/2021 

7 Weightbridge Site development work is in progress 

as per Solid Waste DPR. 

30/06/2021 

8 Approach road to solid waste 

disposal site 
Site development work is in progress 

as per Solid Waste DPR. 

30/06/2021 

9 Development of Sanitary 

Landfill Site as per the 

provisions of Solid Waste 

Management Rules-2016 

Currently the municipality does not 

have a sanitary landfill site. 
The process of 

purchasing land 

applicable to the 

processing site for 

sanitary landfill in Vapi 

Municipality is underway. 

 

                                             

            Chief officer 

                Vapi Municipality  
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645 

WORK ORDER 

To, 

Washim Irshad Mirza 

Room no. 02, Near Modern School 

Irshad bhai House 

Kanchannagar Vapi. 

 

 Subject : Work Order for Material Recovery Facality (MRF). 

 With referance to above mention subject, Vapi Nagarpalika has given advertisement in newspaper for 

annual rate contract  for the work of Material recovery facility (MRF) at Chandor swm site. The price given in 

the price list is less than the other and if it is reasonable, it is approved as follows. work order will be given as 

per the requirement of the municipality 

 

Sr.No Name of Work Rate 

1 For the Work of Vapi Nagarpalika Health Department under Soild 

waste Management Rules- 2016 accordingly Work to run 

MATERIAL RECOVERY FACALITY (MRF) for dry waste 

Place : Chandor Solid Waste Site 

From 16/12/2019 to Until the new notification is not made.  

The price to be given to the 

municipality per 1 kg 

Rs. 0.90 Paisa 

 

It is mandatory for the municipal representative to be present at the time of weighing as per the price 

approved above 

 

 

              Chief Officer  

   Vapi Nagarpalika  

 

 

JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad. 

Office      :   (0260) 2463378 

(0260) 2462803 

Fire Station-(0260) 2460100 

O[1F G\P        o      (0260) 2462300 

RLO VMlO;Zv Chief Officer 

(O) – (0260) 2462301 

5|D]Bv President 

(O) – (0260) 2461402 

HFPG\P o  VFPXFPqJXLPq845/2019-20                                                                            Dt. 28/11/2019 

This document is translated
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WORK ORDER 

To, 

Washim Irshad Mirza 

Room no. 02, Near Modern School 

Irshad bhai House 

Kanchannagar Vapi. 

 

 Subject : Work Order for Material Recovery Facality (MRF). 

 With referance to above mention subject, Vapi Nagarpalika has given advertisement in newspaper for 

annual rate contract  for the work of Material recovery facility (MRF) at Chandor swm site. The price given in 

the price list is less than the other and if it is reasonable, it is approved as follows. The price will be valid till 06 
months from the date of place. The work order will be given as per the requirement of the municipality 

 

Sr.No Name of Work Rate 

1 For the Work of Vapi Nagarpalika Health Department under Soild 

waste Management Rules- 2016 accordingly Work to run 

MATERIAL RECOVERY FACALITY (MRF) for dry waste 

Place : Chandor Solid Waste Site 

(From 16/06/2019 to 15/12/2019) 

The price to be given to the 

municipality per 1 kg 

Rs. 0.90 Paisa 

 

It is mandatory for the municipal representative to be present at the time of weighing as per the price 

approved above 

  

 

                Chief Officer  

   Vapi Nagarpalika  

 

 

 

JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad. 

Office      :   (0260) 2463378 

(0260) 2462803 

Fire Station-(0260) 2460100 

O[1F G\P        o      (0260) 2462300 

RLO VMlO;Zv Chief Officer 

(O) – (0260) 2462301 

5|D]Bv President 

(O) – (0260) 2461402 

HFPG\P o  VFPXFPqJXLPq92/2019-20                                                                               Dt. 13/05/2020 

This document is translated
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5|lT4 

5|FN[lXS VlWSFZLzL4 

U]HZFT 5|N]QF6 lGI\+6 AM0"4 

%,M8 G\P;Lq5q!Z$4 CM8, l5|TDGL ;FD[4 

JF5Lv#)&!)5 

 
lJQFIov VF5zLGL SR[ZL wJFZF TFP!&q!_qZ_GF ZMH SZJFDF\ VFJ[, D],FSFT NZdIFG DF\UJFDF VFJ[, DFlCTL AFATP 

 
;lJGI p5ZMST lJQFI VgJI[ H6FJJFG]\ S[4 VF5zLGL SR[ZLGF VlWSFZLzL wJFZF V+[GL SR[ZL V[ TFP!&q!_qZ_GF ZMH 

D],FSFT ,[JFDF VFJ[, CTLPH[DF GLR[ D]HAGF D]NNFVMGL DFlCTL DF\UJFDF\ VFJ[, CTL H[ DFlCTL GLR[ D]HA K[P 
 

VPGVPGVPGVPG\\\\PPPP    DFlCTLGL lJUTDFlCTLGL lJUTDFlCTLGL lJUTDFlCTLGL lJUT    HJFAHJFAHJFAHJFA    
! 5|M;[; SZ[, BFTZ VG[ CFY 5Z GM :8=MS  JF5L GUZ5Fl,SF TZO YL VFH lNG ;]WL ELGF SRZFDF\YL 

)5_ 8G BFTZ S\d5M:8 SZJFDF\ VFJ[, K[P H[ S\d5M:8 
GUZ5Fl,SFDF\ VFJ[, lJlJW DM8F UF0"G VG[ 5MS[8 UF0"GDF\  
p5IMU ,[JFDF\ VFJ[ K[P  

• ,BDN[J N[J UF0"G 

• HG;[JF UF0"G 

• 0]\UZF UFD T/FJ UF0"G4 0\]UZF 

• HG ;[JF UF0"G 

• R,F UF0"G  
• T[DH Z_ 5MS[8 UF0"GDF\  

CF,[ JF5L GUZ5Fl,SF 5F;[ BFTZGM V\NFH[ 5__ lS,M S\d5M:8 
BFTZ :8=MSDF\ K[P 

 

 

 

    RLO VMOL;Z 
 JF5L GUZ5Fl,SF 

 
 

 

 

JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad. 

Office      :   (0260) 2463378 

(0260) 2462803 

Fire Station-(0260) 2460100 

O[1F G\P        o      (0260) 2462300 

RLO VMlO;Zv Chief Officer 

(O) – (0260) 2462301 

5|D]Bv President 

(O) – (0260) 2461402 

HFPG\P o  VFPXFPqJXLPqD[,qZ_Z_vZ_Z!                                                                   TFP !)/10/2020 
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TO 

The Regional Officer, 
Gujarat Pollution Control Board, 
Plot No. 124, Near Hotel Pritam 
vapi 396195 
 

 Subject :-  As Per your Visited Dated on 16.10.20 required documents. 

With referance to above mention subject, as per the Solid waste site visted by the GPCB 
representative on 16.10.2020. The required documents are as follows. 

 
Sr.No Required Documents Reply 
1 Processed Compost and Stock in Hand To date, 950 tons of compost has been composted in wet 

waste from Vapi Municipality which is used in various 

gardens and pocket gardens of Vapi Municipality.   
• Lakham Dev Gardan 
• Janseva Gardan 
• Dungra Gam Tadav, Dungra 
• Chala Gardan 
• And 20 Pocket Gardens 

Now Nagasrpalika having 500 Kg Stock of Wet Waste 
Processed Compost. 

 
 

 

 

                  Chief Officer  

   Vapi Nagarpalika  

 

 

 

JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad. 

Office      :   (0260) 2463378 

(0260) 2462803 

Fire Station-(0260) 2460100 

O[1F G\P        o      (0260) 2462300 

RLO VMlO;Zv Chief Officer 

(O) – (0260) 2462301 

5|D]Bv President 

(O) – (0260) 2461402 

HFPG\P o  VFPXFPqJXLPqD[,q2020-2021                                                               Dt.19.10.2020 
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D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0
       

At. Po. Vapi

Office      o     o     o     o     (0260) 2463378  
                      (0260) 2462803
Fire Station-(0260) 2460100    
HFPGHFPGHFPGHFPG\\\\P P P P o AF\WSFDq ZHLP!q JXLP*5_

To, 
Shri Bharatbhai A.Odedra 
221, second Floor, Sai Leela
Dharampur Road ,Valsad  
 
  
 Subject : Construction of Gabion Wall (Rain
                   Municipality
                   230.00) (Part
                   Wall) on Vapi Municipality
                   230.00 to 300.00) (Part
 
 Say to state that the online price sheets for the above work have been 
ordered from here. Among the price sheets for this work, your price list was the 
lowest estimated amount of Rs. 
 Necessary agreement for this work has been given by you on 19
Considering the provisions of the agreement 
be completed on 01/11/20 after the completion of monsoon season.
also be calculated only after that and by implementing the instructions given by the 
President / Chief Officer of Vapi Municipali
supervision of the Overseer of Vapi Municipality this work will be started immediately 
and completed within 8 (eight) months as per the stipulated time limit. is coming. The 
office here is asked to report this in writing be
   
    
    
    
 

 

Note: Photographs of the work before and after the commencement of the work 
       should be provided and also after the completion of the work. And his 
       photographs will have to be presented
 
Copy sent: Shri Krishna Consultant, Safalya Building, Opposite Charotar Bank, 
             Subhash Road, Anand
             Reporting, Bill Checking Various operations will have to be done by you. 
             Accordingly, after coordinating with the contractor, the contractor has 
             started the work and 
 

                                JF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SFJF5L GUZ5Fl,SF    
D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0
      VAPI  NAGARPALIKA 

At. Po. Vapi- 396191, Tal. Vapi-,Dist. Valsad.

(0260) 2463378   
 
    

RLO VMlO;ZvRLO VMlO;ZvRLO VMlO;ZvRLO VMlO;Zv Chief Officer 
 (O) – (0260) 2462301          
E-mail :vapimun@yahoo.com                  

5|D]Bv5|D]Bv5|D]Bv5|D]Bv
(O) 

LP*5_qZ_Z_vZ!q!5_$                          
Work order 

 
221, second Floor, Sai Leela Mall, 

 

Construction of Gabion Wall (Rain fossed Soil Wall) on Vapi 
Municipality Solid Waste Management Site (Chainage 0.0 to 
230.00) (Part-1) and Construction of Gabion Wall (Rain
Wall) on Vapi Municipality Solid Waste Management Site (

300.00) (Part-2) (Swachh Bharat Mission Grant)

Say to state that the online price sheets for the above work have been 
from here. Among the price sheets for this work, your price list was the 

lowest estimated amount of Rs. 3,99,33,000 / - with 18.10% less. 
Necessary agreement for this work has been given by you on 19

Considering the provisions of the agreement and the tender conditions, this work will 
be completed on 01/11/20 after the completion of monsoon season.
also be calculated only after that and by implementing the instructions given by the 
President / Chief Officer of Vapi Municipality and under the instruction and 
supervision of the Overseer of Vapi Municipality this work will be started immediately 
and completed within 8 (eight) months as per the stipulated time limit. is coming. The 
office here is asked to report this in writing before starting this work.

       
       
                   Vapi Municipality 

Note: Photographs of the work before and after the commencement of the work 
be provided and also after the completion of the work. And his 

photographs will have to be presented. 

Copy sent: Shri Krishna Consultant, Safalya Building, Opposite Charotar Bank, 
Subhash Road, Anand TRF Full Time Site Supervision, Regular 
Reporting, Bill Checking Various operations will have to be done by you. 
Accordingly, after coordinating with the contractor, the contractor has 
started the work and is asked to submit the report here. 

D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0D]P 5MP JF5L v #)&!)!4 TFv JF5L4 lHP J,;F0    

,Dist. Valsad. 

5|D]Bv5|D]Bv5|D]Bv5|D]Bv President 
(O) – (0260) 2461402     

   TFP  Z#q_)qZ_Z_    

fossed Soil Wall) on Vapi    
Waste Management Site (Chainage 0.0 to    

(Rain fosed Soil   
Solid Waste Management Site (Chainage  

Mission Grant)  

Say to state that the online price sheets for the above work have been 
from here. Among the price sheets for this work, your price list was the 

Necessary agreement for this work has been given by you on 19-09-2020. 
and the tender conditions, this work will 

be completed on 01/11/20 after the completion of monsoon season. Its time limit will 
also be calculated only after that and by implementing the instructions given by the 

ty and under the instruction and 
supervision of the Overseer of Vapi Municipality this work will be started immediately 
and completed within 8 (eight) months as per the stipulated time limit. is coming. The 

this work. 

 Chief Officer 
Vapi Municipality  

Note: Photographs of the work before and after the commencement of the work  
be provided and also after the completion of the work. And his     

Copy sent: Shri Krishna Consultant, Safalya Building, Opposite Charotar Bank,  
TRF Full Time Site Supervision, Regular     

Reporting, Bill Checking Various operations will have to be done by you.     
Accordingly, after coordinating with the contractor, the contractor has   
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

\t
GPCB

NOTIGE OF DIRECTION UNDER SECTION 33.A OF THE WATER (PREVENTION AND
CoNTROL OF POLLUTTON) ACT-1974 (HERETNAFTER REFERRED TO AS THE WATER
ACT) AS AMENDED FROM TIME TO TIME.

WHEREAS you are having facility at PLOT NO: SEVA SADAN, VAPI-396191, TAL:
PARDI, DIST: VALSAD.

AND WHEREAS Survey regarding Hon'ble NGT matter of Kirti Desai & Anr. Vs.
Collector, Valsad & Ors., O.A. No. 57120'16 and order daled 1211012020 for disposal of
sewage/domestic wastewater into natural water bodies and management and treatment of
solid waste generated is carried out in presence of Mr. Sanjay Jha (Hydraulic Engg-
Ngarapalika Vapi) and Mr. Chetansing Parmar (Sanitary lnspector - Nagarpalika Vapi) on
dated 16th Ocl, 2020 by RO- Vapi under Section -23 of the Water Act by the authorized officer
of the Board, it has been noticed that;

(i) You have not obtained CTE/CCA of Board.
(ii) Generated domestic waste water is discharged in bill khadi and River Damanganga

form different area respectively as mentioned below:

1. Domestic w/w outfall at Namdha Kalakada (Latitude:202251.17 N,

Longitude:725337.81E) - Discharge flow into River Damanganga is found

approx. 0.064m3 /s.
2. Domestic w/w outtull at Patel faliya at chala (Latitude:202348.41N,

Longitude:72537.03E). - Discharge flow into River Damanganga is found

approx. 0.048m3 /s.
3. Domestic w/w outfall Nr. Jalaram Mandir at NH-8 (Latitude:2o2348.41N,

Longitude:72537.03E) - DischarBe flow into River Kolak through Bil, Khadi is

found approx. 0.026.r,3 /s.
4. Domestic w/w outfall Nr. Sulpad Pumping station (Latitude:20211.85N,

Longitude:725513.82E). - Dischar8e flow into River Damangan8a is found

approx. 0.016m3 /s.
5. Domestic w/w outfall into Bil khadi nr. Hotel Decent, Degam Road ,Dungri

faliya (Latitude:20217.80N, Longitude:725636.62E). - Discharge flow into

River Kolak throuBh Bil, Khadi is found approx. 0.040m3 /s.
6. Domestic w/w outfall Nr. Baramdev Temple, Selvas road, Dungra

(Latitude:201943.65N, Longitude:725l 76.OtEl. - Discharge flow into River

Damanganga is found approx.0.014m3 /s.
7. Domestic w/w outfull Nr. Pumplng station at Haria park

(Latitude:201924.08N, Longitude:72561.84E). - Discharge flow into River

Damanganga is found approx.0.O77m3 /s-

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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NOW THEREFORE the Board proposes to issue directions under Section 33_A of the
Water Act-1974 as under: -

1. You shall install sewage Treatment plant immediately and untreated domestic
wastewater shall not discharge into Bill Khadi and River Damanganga.

YOU ARE HEREBY directed to reply with complain of points within 1S days on receipt
of this notice of diraction failing to which directions as proposed above will be deemed to
be passed without further reference to you.

For and on behalf of
Gujarat Pollution Control Board

ln#K,.,,
NO: GPCB/VSO-GEN-5/lD: 32708/

lssued to:
M/S. GARPALIKA,

EVA SADAN, VAPI.396191,

Deputy Chief Environmental Engineer

For information and

TNO:S
TAL: PARDI, DIST: VALSAD.

Copy To;
1. Regional Office, Vapi, Gujarat Pollution control Board
hecessary actions please
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